EELNL T IOFATUHN bfAlt'MENT
FROM :21.09.2026 to 25.09.2026

S

3. NO. APPEAL NO., FINAL ORDER NOMISC ORDER  pp IE OF ORDERRECEIVED  paTE ON WHICH
NO. EROM THE PS TO HONBLE  ORDER SENT FOR
PRESIDENT /MEMBERS DISPATCH AND
. ISSUED |
[ FINAL ORDER NO.
: —_—

ST/ 50781/2020

F.0/51446/2026

21-09-2026

2 |ST/52079/2022 F.Q/51408/2026 09-2026 21-09-2026

3 |ST/51678/2027 F.0/51414/2026 15-09-2026 21-09-2026 "~
4 |ST/51693/2021 F.0/51427/2026 l 15-09-2026 21-09-2026
ST/51919/2016 F.0/51428/2026 | 15-09-2026 21-09-2026 )
6 _|ST1/50922/2019 F.0/51409-51412/2026 15-09-2026 _21-09-2026
7 |ST/54978/2023 F.0/51425-51426/2026 15-09-2026 1 21-09-2026
ST/50266/2021 F.0/51355/2026 15-09-2026 21092006
ST/51124/: F.0/51300/2026 15-09-2026 21092026
10 S1/51681/2021 F.0/51308/2026 19-09-202¢ 21-09-2026

11 |ST/52345/2018 F.0/1343-51344/202¢6 15-09-2026 21-09-2026

12 |ST/54884/2023 F.0/51405/2026 15-09-2026 ___ 21-09-2026 ,
ST/50151/2018 F.0/51403/2026 15-09-2026 v 21-09 3026 ,?
14 |ST/51015/2021 F.0/51406/2026 15-09-2026 21-09-2025 |
15 ST1/52212/2022 F.0/51399/2026 15-09-2026 # . 21-09-2026 ;{
16 |ST/51065/2023 F.0/51465/202¢6 21-09-2026 23:09-2026 |
17 |ST/52467/2023 F.0/51447/2026 21-09-2026 23:09-2026
18 |ST/52671/2019 F.0/51466-51468/2026 21-09-2026 23-09-2026
19 |ST/51285/2023 F.0/51475/2026 21-09-2026 23-09-2026
= e —
o MISC ORDER

1 |S7/52691/2019 M.0/50463/2026 21-09-2026 23-09-2026

2 |ST/55425/2023 M.0/50494/2026 21-09-2026 23-09-2026

3 |ST/54773/2023 M.0/50480/2026 21-09-2026 23-09-2026

uploaded in PDF format on the CESTAT website immedia
Thus all the interested parties and other information seek

tely after signature of the Hon'ble members on the same day for
ers under R.T.1 Act may download these orders from CESTAT websile,

Depuity/ Asstt. Registrar

the parties and public at large
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